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it Rravra g diem: A FHUia 78Iey, (6 & 3 ¢, 39 oy fhdae
T S Jorr BicesoR Afde! o & 15 21 f6ami ol 31y 9¢, 396 folv
fpaT thfeT Bre TR AT I, Sl U8 hddl 7 IRG BRI Bu fHerdr o1, 98
FGPN 39 25 TG HRIS BUd &I AT 8| AT ol M 9, AT o 9 3R
forere= e uRY fpy v €1 frami &) oMy g™ & fov A} St & WReR Uh
&1, 3 U FRAR PR I8! 21 H QAU & Al | R He-1 arg & fham
DI AHBRT o THR THTHUT TF BR DI B R b4l 7 a1 2, a1 a8 Hial Sif
P IRGR A fHA1 81 el AR §eTs TS| AF1T FUTUfy Jeied, 99 $F B,
cIfes=1 # garT =t § & =1 % 21, =rad 81, Sdgd 8, [as 8, 39 Y o9
HFT, THUHY IR 9gTs Sff Y8l 8§ 3R fhami & &l &1 WRfera &= & forw
3T -t e Y 9991S <17 /&1 81 A QT Heled, a1l el =i $R &
3ITAT TR 10 URHAC AT Y[ T BT B [T 8, d1fh fharl &l Sieb a1 el
IP| B BT & § B fhar g f g9 & SIITd IR 10 UR™T import duty TS
SITEHY, AT foham=i &1 8t S el I 3R SH&! o 9¢ Adh| V9 TP -Tal, dfcd
31T HSH STV S 32 B

MR. CHAIRMAN: Question Hour is over. Now, Papers to be laid on the Table.

[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part -1 to this Debate, published electronically on the Rajya Sabha
website under the link https://sansad.in/rs/debates/officials ]

PAPERS LAID ON THE TABLE

I. Notifications of the Ministry of Commerce and Industry
Il. Reports and accounts (2023-24) of EPCES, New Delhi; C-MET, Pune,
Maharashtra and related papers.

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Sir, on behalf of my colleague,
Shri Jitin Prasada, | lay on the Table—

I. (i) A copy each (in English and Hindi) of the following Notifications of the Ministry
of Commerce and Industry (Department for Promotion of Industry and Internal
Trade), issued under Section 16 of the Bureau of Indian Standards Act, 2016: -
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(1) S.0. 355(E)., dated the 21%' January, 2025, publishing the Electrical

Appliances for domestic water heating (Quality Control) Order, 2025.
[Placed in Library. See No. L. T. 2446/18/25]

(2) S.0. 358(E)., dated the 21% January, 2025, publishing the Refrigerating

Appliances (Quality Control) Amendment Order, 2025.
[Placed in Library. SeeNo. L. T. 2447/18/25]

(3) S.0.501(E)., dated the 28" January, 2025, publishing the Flashlight (Quality
Control) Order, 2025.

(4) S.0.529(E)., dated the 30" January, 2025, publishing the Air Cooler and Air
Filters (Quality Control) Order, 2025.

(5) S.0. 693(E)., dated the 11" February, 2025, publishing the Stainless Steel
Pipes and Tubes (Quality Control) Order, 2025.

(6) S.0. 801(E)., dated the 14™ February, 2025, publishing the Furniture

(Quality Control) Order, 2025.
[Placed in Library. For (3) to (6), see No. L. T. 2446/18/25]

(i) A copy (in English and Hindi) of the Ministry of Commerce and Industry
(Department for Promotion of Industry and Internal Trade) Notification No. S.O.
695(E)., dated the 11" February, 2025, publishing the Air Conditioner and its related
Parts, Hermetic Compressor and Temperature Sensing Controls (Quality Control)
Amendment Order, 2025, issued under Section 16 and sub-section (3) of Section 25

of the Bureau of Indian Standards Act, 2016.
[Placed in Library. SeeNo. L. T. 2446/18/25]

(iii) A copy (in English and Hindi) of the Ministry of Commerce and Industry
(Department of Commerce) Notification No. S.0. 23(E)., dated the 2" January,
2025, amending Foreign Trade Policy 2023 to include Para 1.07/A and 1.07B for
consultation with stakeholders to seek views, suggestions, comments or feedback
from relevant stakeholders, including importers/exporters/industry  experts
concerning the formulation or amendment of the Foreign Trade Policy, issued under

Section 5 of the Foreign Trade (Development and Regulation) Act, 1992.
[Placed in Library. See No. L. T. 2449/18/25]
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(iv) A copy each (in English and Hindi) of the following Notifications of the Ministry

of Commerce and Industry (Department of Commerce), issued under Section 3 and

Section 5 of the Foreign Trade (Development and Regulation) Act, 1992: -

M
@

)

4)
®)

©)

™)

®)

)

S.0. 7624(E)., dated the 26" November, 2024, syncing of ITC (HS), 2022~
Schedule-1 (Import Policy) with Finance Act, 2024 dated 16.08.2024.

S.0. 5160(E)., dated the 29" November, 2024, amending Import Policy
Condition of ITC HS Codes 85423100, 85423900, 85423200, 85429000 and
85423300 covered under Chapter 85 of ITC (HS), 2022, Schedule-1(Import
Policy).

S.0. 5251(E)., dated the 5" December, 2024, extending the time period for
export of Broken Rice to Senegal and Gambia through National Cooperative

Exports Limited (NCEL).
[Placed in Library. For (1) to (3), see No. L. T. 2448/18/25]

S.0. 5636(E)., dated the 30" December, 2024, imposing Minimum Export
Price (MEP) on Export of Honey.

S.0. 5644(E), dated the 31" December, 2024, imposing Minimum Import
Price (MIP) on import of Soda Ash covered under Chapter 28 of ITC (HS)

2022, Schedule —I (Import Policy).
[Placed in Library. For (4) and (5), see No. L. T. 2449/18/25]

S.0. 5654 (E)., dated the 31*' December, 2024, extending Import Period for
Yellow Peas under ITC(HS) Code 07131010 of Chapter 07 of ITC (HS) 2022,

Schedule —I (Import Policy).
[Placed in Library. See No. L. T. 2448/18/25]

S.0. 97(E)., dated the 6" January, 2025, amending Import Policy and
Import Policy Condition of Synthetic Knitted Fabrics Covered under Chapter
60 of the ITC (HS), 2022.

S.0. 101(E)., dated the ¢" January, 2025, permitting export of wheat to

Nepal through National Cooperative Exports Limited (NCEL).
[Placed in Library. For (7) and (8), see No. L. T. 2449/18/25]

S.0. 200(E)., dated the 13" January, 2025, notifying Schedule-Il (Export
Policy) of ITC (HS) 2022, in sync with Finance Act, 2024, dated 16.08.2024.
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(10) S.0. 361(E)., dated the 21" January, 2025, amending Export Policy
condition of Agarwood (Aquilaria Malaccensis) Chips and Powder and Agar
Oil obtained from artificially propagated sources.

(11) S.0. 439(E)., dated the 23" January, 2025, introducing a new Scheme as
‘Diamond ImprestAuthorisation’ under Chapter 4 of Foreign Trade Policy
2023.

(12) S.0. 444(E)., dated the 24" January, 2025, amending Import Policy
Condition of Glufosinate Technical covered under HS Code 38089390 of

Chapter 38 of Schedule-I (Import Policy) of ITC (HS) 2022.
[Placed in Library. For (9) to (12), see No. L. T. 2450/18/25]

(v) A copy (in English and Hindi) of the Ministry of Commerce and Industry
(Department of Commerce) Notification No. S.0. 5651(E), dated the 31%' December,
2024, imposing Quantitative Restriction on import of Low Ash Metallurgical Coke
under Chapter 27 of ITC (HS) 2022, Schedule — | (Import Policy), issued under
Section 3, Section 5 and Section 9A of the Foreign Trade (Development and

Regulation) Act, 1992.
[Placed in Library. SeeNo. L. T. 2448/18/25]

Il. (i) Acopy each (in English and Hindi) of the following papers: -

(a) Twenty-first Annual Report and Accounts of the Export Promotion Council for
EOUs and SEZs (EPCES), New Delhi, for the year 2023-24, together with
the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L. T. 2328/18/25]

(i) A copy each (in English and Hindi) of the following papers: -

(a) Thirty-fourth Annual Report and Accounts of the Centre for Materials for
Electronics Technology (C-MET), Pune, Maharashtra, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Centre.

(C) Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L. T. 2616/18/25]
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